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PRATT ATT 

wate sai] aia, daar, feat 26 fearat 2016—Ths 5, Wh 1938 

  
  

  
  

aiff at faut 

Tes, Fea Yaa, ATT 

rare, feria 26 feAraR 2016 

we. WHat 1-38-2016-2-4F4, (27). eames eet sea Fran, 1995 & fram s-a & safram (2) SRI wed 

weet at war Woot gu am se fra wrt at ow ge faa =f afteerd aris a-1-52-2010-2-44 (4), 

fate 2g saad 2011 HT afaftsa SM Be THT wea, waege, ad 2016-17 & fae wets fern at ceil fake & 

Qf arian (@a ais, te wah) wi seit & aye (a wri, fafa genie) ait am at afta 

(3a 750, 375, 180 faeteter genie) & aac & tik tq wife wo A, Aker sash & vete wid H fed 

yap-yerp via ana (dae) his ete Penge fatea aad & 

  

  

‘aru 

(1) (2) (3) 

1. ae Hie (Were) (aes wear wh fey era 50,000/- weal atefein aIErIK & fare 

YIp-GaH). 

2. ast afd (COA) (AT set WelH Flat ee 50,000/- Weare siefein wosmie & fag," 

H far UIR-TIP). 
  

2, we aa 1 atte, 2016 B yaa ee waa wT, 

Teqges a Wage BA A aa SeM_AR, 

1081



1082 eager wera, fete 26 Tear 2016 
  

are, feats 26 fearar 2016 

m at-1-38-2016-2-4i4, (27). ad dia & appse aaa H UTS (3) FH ae 4, ga fawn at 

afirgan gate at-1-38-2016-2-a04, (27), fartee 26 fearat 2016 FI sis sae THT a wine A wager 

wait fra ara &. 

Tee WIT & AT A aM sIeMTAR, 

Bhopal, the 26th December 2016 

No. F-B-1-38-2016-2-V (27).—In exercise of the powers conferred by sub-rule (2) of tule 3-F of the Madhya 

Pradesh Country Spirit Rules, 1995 and in supersession of this Departmert's Notification No. B-1-52-2010-2-five 

(4), dated 28th January 2011, issued in this behalf, the State Governement, hereby, determines for the year 2016- 

17, the consolidated lable registration fee for each type of country spirit separate for each source of supply, 

packing material wise (viz Glass, Pet etc.), and usage wise (viz local export etc.) and containers capacity wise (viz 

750, 375, 180 mililiters etc.), 

  

  

“TABLE 

S. No. Type of Country Spirit Registrations Fees 

(i) (2) (3) 

1. Country Spirit (spice) (separate for Rs. 50,000/- For each bottling warehouse 

each flavour). 

2. Country Spirit (Plain) (separate for __ Rs. 50,000/- For each bottling warehouse.”. 

plain or each flavour). 

2. This notification shall be deemed to have come into force from 1st April 2016. 

By order and in the name of the Governor of Madhya Pradesh, 

S. D. RICHHARIA, Dy. Secy. 

  

Frese, erase qen cen ches Sr, Hee BRI MST Hale qeorers, Mtoe S Alaa ae WHIT —2016.


